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Central Administrative Tribunal 
       Principal Bench, New Delhi 

 
    
                     OA No.100/4269/2013 
 

This the  26th  day of October, 2016 
 
 
       Hon’ble Mr.Raj Vir Sharma, Member (J) 
         Hon’ble Mr.K.N.Shrivastava,Member(A) 
 

 

1. Shamsher Singh 
S/o ShriRajaram, 
 

2. RatanLal, 
S/o Sh. KishanLal 
 

3. Lekh Raj 
S/o Sh.Mange 

 
4. Satpal Singh, 

S/o Sh.Gaje Singh 
 

5. Mukesh Kumar 
S/o Sh.Lala Ram 
 

6. RamakantSrivastava 
S/o Sh.RamCharanLalSrivastava 
 

7. Ramesh Chand Nirala 
S/o Sh.Kawar Pal Singh 
 

8. Hari Shankar Sharma 
S/o Sh.KailashChander 
 

9. Vinod Kumar 
S/o Sh.Kishan Chand 
 

10. Somdutt Sharma 
S/o Sh.B.D. Sharma 
 

11. Diwan Chand 
S/o Sh.ItwariLal 
 

12. Ramesh Singh 
S/o Sh.Nanda Singh 

 
13. Govind Singh 

S/o Sh.Jaber  Singh 
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14. Rejendra Singh 
S/o Sh.Bhagwan Singh 

 
 

15. Tajender Kumar 
S/o Sh.Inder Raj Singh 
 

16. Bharat  Sah 
S/o Sh.VishwananthSah 
 

17. Rajesh Kumar 
S/o Sh.Karan Singh 

  
18.    Jai Bhagwan 

S/o Sh.Chander Singh 
 

19.    Nihal Singh, 
S/o Sh.AtarSingh 
 

20.    JitenderKashyap 
S/o Ramji Das 
 

21.    Raj Kumar 
S/o Sh.Zille Singh 
 

22.    Vijay Pal 
S/o Sh.Raj Singh 
 

23.    Mahipal  Singh 
S/o Sh.Jagsaran 
 

24.    Ramesh Chand 
S/o Late Sh. Gurgan Ram 
 

25.    Mukesh Kumar 
S/o Sh.Bahim Singh 
 

26.    Rakesh Kumar 
S/o Sh.Bachcha Singh 
 

27.    Ram Niwas 
S/o Sh.BrammaNand 
 

28.    Naresh Kumar 
S/o Sh.Chunni Das 
 

29.    Sunil Kumar Ranga 
S/o Sh.Maman Singh Ranga 
 

30.    Khem Singh 
S/o Sh.Jasson 
 

31.    Smt. Rani 
W/o Late Sh.Naresh Kumar 
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32.    Smt. Savitri Devi 
W/o Late Sh.Randhir SinghYadav 
 

33.    Satyaprakash 
S/o Sh.RamChander 
 

34.    Naresh Kumar 
S/o Sh.Mahasingh 
 

35.    Abhey Ram 
S/o Sh.Rampat Singh 
 

36.    Sunil Kumar 
S/o Late Sh.NandSwarup 
 

37.   Ravinder Prasad 
S/o Sh.Sudama Prasad 
 

38.    Lakhmi Chand 
S/o Sh.Nihal Singh 
 

39.    Gaurav Singh 
S/o Sh.Chander Singh 
 

    40.    Krishna Kumar 
S/o Sh.Narain 
 

41.     Harish Chand 
 S/o Sh. Bachi Ram 
 
42.B. Massey 
 S/o SunneyMessey 
 
      43.      Sanjay Kumar Pandey, 
 S/o Sh. DiwakarPandey.                       …                   Applicants               
 
 All C/o. Directorate (Medical) Delhi, ESIC Dispensary Complex, TilakVihar, 
New Delhi-110018 
 
(By Advocate: None) 
 

Versus 
 
 
1. Employees State Insurance Corporation, 
 Through Director General, 
 ESI Hqrs. 
 PanchdeepBhawan, 
 C.I.G. Road 
 New Delhi – 110 002 
 
2. Director (Medical), Delhi 
 ESI Scheme Dispensary Complex, 
 TilakVihar, 
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 Delhi. 
 
3. Union of India 
 Through its Secretary 
 Ministry of Labour 
 Shram Shakti Bhawan 
 Rafi  Marg, 
 New Delhi.                                       …            Respondents 
 
(By Advocate: ShriPrateek Kumar for ShriYakeshAnand) 
 
 

ORDER(ORAL) 
By Hon’ble Mr.RajVir Sharma, Member(J) 

 

None present on behalf of the applicant.  The OA is dismissed in 

default and for non-prosecution.   

 
 

   (K.N. Shrivastava)                                               (Raj Vir Sharma) 
Member(A)                                                                Member(J) 
 
 
 
 /rb/  
 
   

 

 
 
 

 

 
 

 

 

 

 

 

 


